Ty THE CENERAL ADMINISHRAT IVE TRIBUNAL 32 HYDERABAD BENCH

Al HYDERABAD

O ANO,  179/97

BETWEEN 3 |
1, M,Venkateswara Rao 10,
2, Vl.Butchi Babu 11,
3, V.E.N.Mohan R® 12.
4, K.Venkateswara Rao i3.
5. B.Nagéswara kao 14,
6. .Ramakrishna Rao 15,
7. B.V.Narayana i6.
8. M.V, Barayana 17,

9, M.V.¥ohan 18.
AND

%, Union of Indi=, rep, by the

Secretary, Telecommunications,

Sanchar Bhavan, Ashoka Road,
"~ NHewDelhi. '

Chief General MRnager,
Te lecommunications,
A,P,Circle, Hyderzbad,

2,

Telecom District IBnager,
Warangal,

Counsel for the Applicants

Counsel for the Respondents

- COLAM 2
HCON 'BILE SHR I R RANGARAJAY : MEMBER (ADMI.)

HON'BLE SHRI B.S, JAI PARAMESHWAR : MEMBER (JUDL,)

Date of Order 24,11,28

P.Pitcheswara Rao
Kumbha Venkateswarlu
Ch Rajendra Prasad
AR.Mohana Rao
G.Sﬁryakumari
N.V.5,0,P.R,V,Prasad
w.Girija Kamari
5, Kamesh
P.Seetamma

e Applicants,

.« ReSpondents,

. P'I..PON od .Christian'

es VMr.V.Ralesvara Rao




o.A w05 VT4 /07,

Copy to:

1.The Secr-tary,UOI, Telacammumcatians, Sanchar B8havan,
Aahaka Road, Neu Oelhi.

2.Chlaf Ganegral. r’lanager, Talecommunlcatwns, A.P. Elrcle,

3.Telecem District flanager, Warangal." -

4?bné copy ta Mr.PNA.Christidn, Advocate, CAT, Hyd.

5..0ns copy teo Mr,V.Rajesusra Rao,Add1.CGSC, .CAT, Hyd.

6:0ne copy to D.R.(A), CAT, Hyd, -

7.0na duplicate copy, ...

-

ghm/

@

Hyd.
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COMPARED BY ABPROVED BY

IN THE CEMTRAL ADMINISTRATIVE TRIBUNAL
HYDERASAD BENWCH HYDERABAD

THE HON'BLE SHRI R.RANGARAJAN : M(R)

AND

THE HON'BLE SHRI B.S.JAI PARANES%A§
A

oaten: AT 98

GﬁSE;/JHﬂENtNI'
 MAYRAAC.PNOa

in

gh. N, i’?a\\f\']_.

ADMEITTED AND. IMTERIM DIRECTIONS ISSUED

pOBED OF WITH OIRECTIONS

_PASMISSED

NISMISSED AS WITHDRAWN

JRDERED/REJECTED

Na DRDAR AS TO CESTS
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